GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

RAJYA SABHA
UNSTARRED QUESTION NO. 752
TO BE ANSWERED ON 08.02.2022

COMMITTEE TO STUDY ORIGIN OF COVID-19
752. SHRI M. MOHAMED ABDULLA:
Will the Minister of HEALTH & FAMILY WELFARE be pleased to state:

(&) Whether Government has formed any Committee to study the origins of the COVID-19
pandemic and the details thereof;

(b) It not, the reasons thereof;

(c) Whether Government will pursue reparations in case the pandemic is found to be man-made
and the details thereof; and

(d) If not, the reasons thereof?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH & FAMILY WELFARE
(DR BHARATI PRAVIN PAWAR)

(@) to (d): The World Health Organization (WHO) as per the scope and mandate as outlined by
Member States (including India) in the World Health Assembly resolution 73.1, and terms of
reference, led a joint team of experts that investigated the source of SARS-CoV-2 in January -
February 2021.

As per their assessment, SARS CoV-2 virus originated in bats and there is probably a zoonotic
spill over, and its introduction in humans through an unknown intermediary host species as the
most likely pathway of origin of COVID-19.

WHO has further constituted a Scientific Advisory Group for the Origins of Novel Pathogens
(SAGO) on 20 August 2021 with terms of reference, among others (i) To provide the WHO
Secretariat with an independent evaluation of all available scientific and technical findings from
global studies on the origins of SARS-CoV-2; (ii) To advise the WHO Secretariat regarding
developing, monitoring and supporting the next series of studies into the origins of SARS-CoV-
2, including rapid advice on WHO's operational plans to implement the next series of global
studies into the origins of SARS-CoV-2.
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